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HON’BLE MR. RAKESH SAGAR JAIN, MEMBER (J) 

HON’BLE MR. ANAND MATHUR, MEMBER (A) 
 

1. Mehtab Parveez, aged 43 years, S/o Mohd. Afzal, R/o Leh. 

2. ThuskarSpalgais, aged 45 years, S/o RinchenNamgial, R/o Nubra, District 
Leh. 

3. Mohd. Mussa, aged 48 years, S/o Qurban Ali, R/o Nubra, District Leh. 

4. Zahida Parveen, aged 43 years, D/o Mohd. Ilyas, R/o Leh. 

5. Urgain Chemat, aged 47 yyears, D/o Sonam Tashi, R/o Nee Leh. 

6. Sonam Gyasto, aged 45 years, S/o TashiNorphel, R/o Sakti Leh. 

7. Kunzes Dolma, aged 40 years D/o TashiTundup, R/o Dhomkhar, Leh. 

8. Abdul Hakim, aged 45 years, S/o Abdul Qadir, R/o Leh. 

9. Jigmet Namgyal aged 47 years, S/o Tsewang Namgail, R/o Saboo, Leh. 

10. Ajaz-ul-Hasnain, aged 46 years, S/o Abdul Azim, R/o Leh. 

11. Gurmet Dorjey, aged 50 years, S/o PanchokAngchok, R/o Taru, District Leh. 

12. Mohd. Baqir, aged 52 years, S/o Mohd. Hussain, R/o Leh. 

13. TsewangJigmet, aged 43 years S/o TseringNurboo, R/o Spituk, Leh. 

14. Mohd. Akbar, aged 48 years, S/o Mohd. Raza, R/o ChuchatYokma, Leh. 

15. Nazir Hussain, aged 45 years, S/o Ghulam Mohd. R/o Chuchot, Leh. 

16. Tsewang Rigzin, aged 43 years, S/o TsewangNurboo, R/o SpitukLeh. 

17. Mohd. Abbas, aged 43 years, S/o Mohd. Yousaf, R/o Leh. 

18. ShakeelaBano, aged 43 years, D/o Mohd. Yousaf, R/o ShenamLeh. 
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19. Sonam Angchok, aged 48 years, S/o Sonam Tashi, R/o Leh. 

20. Ghulam Hussain, aged 54 years, Ghulam Mohd., R/o Bogdang. 

21. Talib Hussain, aged 54 years, Haji Mohd. Ali, R/o WakhaKargil. 

22. Sonam Ladoo, aged 45 years, D/o Sonam Tsering, R/o Leh. 

23. TseringAngchok, aged 45 years, S/o TseringTundup, R/o Leh. 

.......................Applicants 
(Advocate: Mr. Farhan Mirza) 

 

 
Versus 

 
 

1. Union Territory of Ladakh, Through Commissioner/Secretary, Food, Civil 
Supplies and Consumer Affairs Department, Leh-194104. 
 

2. Director, Food, Civil Supplies and Consumer Affairs Department, Leh-
194104. 

 
3. Assistant Director, Food, Civil Supplies and Consumer Affairs Department, 

Leh-194104. 
 

..................Respondents 
(Advocate:- Mr. Amit Gupta, A.A.G.) 
 

 
 

O R D E R [O R A L] 
 

Hon’ble Mr. Anand Mathur, Member (A): 
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 (ANAND MATHUR) (RAKESH SAGAR JAIN) 
   MEMBER (A) MEMBER (J) 
 

/M.M/ 


